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Seminar on potemtial of wood-based
industries held at Dehradun

-+
*376. SHRI PIUS TIRKEY:

SHRI SHYAM SUNDAR
GUPTA.

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether a Seminar on the poten-
tial of wood-based industries in the
development of rura! national economy
which was held recently in Dehradun,
hag urged Government to ban the ex-
port of raw wood, and instead promote
expurt of wood products; and

{b) if so, re-action of Government
thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). A
sfatement is laid on the Table of the
8abha.

Statement

n (a)-Yer Sir. A Seminar on the
- “Patential of wood-baped Industries in
ihe Development of Rurel and Natlonal
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Economy” was held on 8th and 9th
Fehruary, 1979 in Dehra Dun under the
joint sponsorship of Timber Develop~
ment Association of India and Forest
Research Instilute and Colleges, Dehra
Dun. The proceedings of the Seminar
have not been filnalised by the Timbver
Development Association of India and
not received by the Government of
India as yet.

(b) In view of non-receipt of the
proceedings by Government of India,
the question of reaction of Govern-
ment does not arise.

SHRI PIUS TIRKEY: I want' to
know: by what time the Government
is expecting to get the finalised procce
ings of the Seminar? What are the
reasons for the delay and who are the
state-wise members of the Seminar?

SHRI SURJIT SINGH BARNALA:
This seminar was held only on the
gth of February, 1979. So, there has
heen no delay. I would not be able
to tell the names of the Members but
I will supply this information to the
hon. Member.

SHRI PIUS TIRKEY: What is the
present acreage of forest in the coun-
try and what is the amount of revenue
received by raw wood export, locally
consumed including fuel? Is the Gov-
ernment thinking of checking indis~
crimmnate felling of tress and rapid
forestation scheme where the hillocks
are getting barren?

SHRI SURJIT SINGH BARNALA:
There are many types of timbers the
export of which has been stopped or
restricted. One of these is teak and
sandalwood. These are totally banned
both in log and sawn forms. The ex-
port of fosewood is allowed on uota
basis. The export of sal in log and
sawn forms is allowed on merit basis
The export of Gurjan is totally banned
in log and sawn forms except from
Andaman and Nicobar Islands. The
expect of Hollock, willow, semul,
mulbery is totally banned both in
and sawn forms, .

We are trying to see that the forest
wealth should be preserved in the
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country. We are also trying in Hima- (c) the total amount of expenditure
layan areas particularly in sensifive on this scheme (State-wise) uptodate
areas where siltation is to take place, and the amount provided for this
to conserve forest. Orders are being scheme for 1970-80?
issued by the State Governments m THE MINISTER OF AGRICULTURE
this behalf, AND IRRIGATION (SHRI SURJIT
ot fEhit qove: @ w3 Ay SINGH BARNALA): (a) to (¢). A
b fr oot W g5 fafr a= wc fom statement is laid on the Table of the
mr $1 & o wwear § e seel o Sabha.
¥ a7 N ae! & feaAr Fﬁmﬁt Statement
gf & W ffr o F@ & st w
@A w17 VA arn 97 o waT qer 87 (a) and (b). Operutit;:;"g‘lood 1 pro-
. gramme was begun in . It is being
m“l{ wmﬁém'wm“g ‘mq“‘ iw'é o implemented in the Stales of Punjab,
Wi Wt dur g &7 oW, ¥ ww wm, Haryana, Uttar Pradesh, Rajasthan,
s o W R m‘ﬁ”ﬁ W # A Gujarat. Maharasht::a. Tamil Nadu,
wre, ahw da W & TR W o Andhra Pradesh, Weést Bengal, Bihar
wriqe # @ A9 g § A oww and the Union Territory of Delhi,
o wfE W SN W &W faw A Under Operation Flood II, sanctioned
o oW ar A@ & B oRE sfew § in October, 1978, it is proposed to
ot wft W Tk @ A e TR cover practically all the States.
ufiry sa® @W|N | The project is to be implementedlry
the Indian Dairy Corporation in colla-
ot wolw fog: 7 ge al § boration with the State Governments,
worm w1 42 WA w9 ¥ am ﬁf"‘f e concerned, The 1D.C. and the State
qr ) xR wron peEfasw Sy o Governments are expected to enter int
Q@ @ oW oww w oAl W e agreements regarding the details of the
Wﬂtﬂ% :ﬁg ;’f T Aife @ modalities of implementation, As soon
PAYA Iy ﬁgnu:ﬁ “,' T WY ag a particular State cOompletes the
T ! ag g agreement, actual implementation of
'“":: L - et the programme in the State will be
gofe o : 59w taken in hand.
?ﬁ*"ﬁﬁ f{f gl m (¢) The total disbursement of Opers..
tion Flood I (State-wise) till Januery,
wyar o7 | 3T Ta dY € o | oww oA gy 1979 is given below:—
fieare & T & s fow e ¥ g o T iguwres in s
o8 i X
R e 8 i
\ Andhra esh . . 250° 72
v t Bih‘:l:’ M e e e ﬂgéﬁ
Deli ., , . . ., 6228y
Opentlonmoodlan;snmmm gujmt. . . . . l:ssg'?:
in st. aryana . . . . .
Maharashtra . . ., 128310
ab . . . . *
*378. SHRI PADMACHARAN SAM- e S < 4 -
ANTASINHERA: Wili the Minister of Sl Nedo . . . %2
AGRICULTURE AND IRRIGATION il S SRR 0
be pleased to lay a statement show- T
ing: ‘orat . . . 6414°87
(a) whether programme of operation But the total expenditure, including
Floed I and II of the National Dalry Rs. 1557.§7tlakhs as m:cte' opersting

Development is not working in every expenditure by IDC, was Rs. 7972.5¢
State; lakhs by 31-1-1879,
) if 50, in which States this scheme During 1979-80, a sum of Rs. 2350

is working and in which States it is lakhs ig expected to be utilised under
likely to be introduced in 1079-80; and Operation Flood I





